
CENTRAL ADMINISTRATIVE TRIBUNAL. JABALPUR BENCH. JABALPUR 

U n -re g is te re d  o r ig in a l  A p p lic a t io n

J a b a lp u r , t h is  the 15th day o f  J u ly ,  2004

Hon’ b le  Mr. M.P* S ingh , V ice  Chairman 
Hon’ b le  M r. Madan Mohan, J u d ic ia l  Meniber 

♦
p u sh p ra j s in g h ,-  
s / o  S h ri Jang Bahadur S ingh , 
aged about 30 y e a r s , T .N o .2004 
General M ajdoor at Bongwar P r o je c t ,
Bongwar Sub A rea , South Eastern C oa l­
f i e l d s  L im ited , D is t r ic t -S h a h d o l ,  M .P. APPLICANT

(By A dvocate -  S h ri Salim  Rohman on b e h a lf  o f
S h ri K .N . Fakhruddin)

VERSUS

General ;H anager,
Bangwar S\Jb A rea, Sough Eastern
C o o l f i e ld s  L im ited , Shahdol M.p . RESPONDENTS

O R D E R (o r a l)

By M«P* S in gh , V ice  Chairman -

By f i l i n g  t h is  OA, th e  a p p lica n t  has sought th e

fo i.low in g  main r e l i e f s  $-

V * 'i)  . . . . . . .  t o  s e t  a s id e  th e  o rd e r  d t .  9 .2 .2 0 0 4
A n n ex u re -p /l o f  rem oval o f  p e t i t i o n e r  from  
s e r v i c e ,
i i )  .................t o  r e - in s t a t e d  th e  p e r i t i o n e r  in
s e r v ic e  w ith  a l l  b e n e f i t s  and wages c o s t  o f  
l i t i g a t i o n " .

' 2 -  Heard th e  lea rn ed  cou n se l f o r  th e  a p p lica n t  and 

peru sed  th e r e c o r d s .

3 . !  “ ; r We f in d  th a t  in  t h is  ca se  the a p p lica n t  i s

c la im in g  th e  r e l i e f s  from  th e  responden t(G enera l Manager 

Bangwflr sub a rea , sou th  E astern  C o l l f i e l d s  L im ite d ) .

No n o t i f i c a t i o n  has been is su e d  under S e c t io n  14 o f  th e  

A d m in is tra tiv e  Tribunals Act 1985 in  r e s p e c t  o f  C o a lf ie ld s  

L im ite d . H ence, the OA i s  n ot m a in ta in a b le . A cco rd in g ly  

th e  OA i s  d ism issed  as n on -m a in ta in a b le » However, the 

a p p lica n t  w i l l  be at l i b e r t y  t o  approach th e  a p p rop ria te  

forum .^

(Madan Mohan) (M .p . s in g h )
j u d i c i a l  Member v i c e  Chairman ^


